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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition for Special Leave to Appeal (Civil) No.5324/2011
(From the judgrment and order dated 21/01/2010 in CMAP No. 2/2007
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

STATE OF U.P. & ORS. Petitioner(s)
VERSUS
MS. R N PRODUCT Respondent ( s)

(Wth appln(s) for c/delay in filing SLP and exenption from
filing OT. and c/delay in refiling SLP)

Date: 23/09/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR JUSTICE ANIL R DAVE
For Petitioner(s) Sunil CGupta, Sr,. Adv.
Par eena Swar up, Adv.
Anmeet Si ngh, Adv.
Suni | Kumar Qupta, Adv.
Gunnam Venkat eswara Rao, Adv.
For Respondent (s) M P. Shorawal a, Adv.
Jyoti Saxena, Adv.

55 S55F%

UPON hearing counsel the Court made the follow ng
ORDER

Perused the letter.

Let r ej oi nder af fidavit be filed wi thin
weeks.
Li st thereafter.
[ Charanjeet Kaur ] [ Kusum Gul ati ]

Court Master Court Master
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